HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
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Sanutiuu is hereby accorded to t_hé_ allotment of funds to .th_e _‘tu_n'e‘ (")-f:R's..__
1..00 lacs .(Ru‘pees One Lac) ouly m favour oﬂpnsiff, Mahore under Majaor Head 1
'-'2014fAdm_. o'.f Justice, Sub. head: 0488 .D'is'tt.& SeSsiOns Courts undéf 'Ade'téil_e;dl |
Head “Ofﬁce Expenses”' for the curreut y'ear 2019—20 'fdr purchase of artiéles .

for the Camp Courts after observing all codal formalltles

(Rjam Singh ) )’\\Q]

S 3 » : Joint Reglstl%(i&_cctts)
No: l (o%”fg"sa///g C , Dated 2—\ \ﬁlw \q)

Copy to the:- - :
1 Munsiff, Mahore.
2 Treasury Officer, Mahore.
- ..for in f. and n/a..
Oldel Book.
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